INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK

CAUSELIST FOR BENCH 'DB'

Before S/Shri Duvvuru RL Reddy, Vice-President(KZ) & Rajesh Kumar, Accountant Member
Date: 19/08/2025 (TUESDAY) Hybrid Hearing Conducted at ITAT, Kolkata at 10.30 AM

Google Meeting Link : https://meet.google.com/gng-ecrb-zsa

S.N. Appeal No. AY. Fil:;d Name of the Assessee Remarks
1| ITA | 419|CTK|2024|2019-20| D |Rout Infrastructure Private Limited
2| CO 1| CTK|2025| 2019-20 | A |Rout Infrastructure Private Limited
3 | ITA | 439|CTK|2024| 2019-20| A |Rout Infrastructure Private Limited
4| ITA 54| CTK|2025| 2018-19 | A |M/s. Aditya Narayan Construction
5| ITA | 55|CTK|2025| 2017-18 | A |Suresh Kumar Somani
6| ITA | 68[CTK|2025| 2017-18 | A |Manoj Kumar Tripathy
7 | ITA | 140|CTK|2025| 2015-16 | A |Shweta Agarwal
8 | ITA | 147|CTK|2025]| 2017-18 | A |Muktikanta Swain
9 | ITA | 197|CTK|2025| 2015-16 | A |Alekha Jena
10| ITA | 301|CTK|2025|2024-25| A |Navajeevan Seva Trust
11| ITA | 302 CTK| 2025 |2024-25| A |Sri Sri Kanaka Durga Temple Trust
12| ITA | 303|CTK|2025| 2015-16 | A [Niladree Build-Tech Private Limited
13| ITA | 308|CTK|2025| 2021-22| A |Odisha Real Estate Regulatory Authority




INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK
CAUSELIST FOR BENCH 'DB'

Before S/Shri Duvvuru RL Reddy, Vice-President(KZ) & Rajesh Kumar, Accountant Member
Date: 20/08/2025 (WEDNESDAY) Hybrid Hearing Conducted at ITAT, Kolkata at 10.30 AM

Google Meeting Link : https://meet.google.com/gng-ecrb-zsa

S.N. Appeal No. AY. Fi;3d Name of the Assessee Remarks
1| ITA | 464|CTK|2024| 2019-20( A |Bikram Rout

2| ITA 39(CTK|2025| 2017-18 | A |Pawan Kumar Jain

3| ITA | 64|CTK|2025|2022-23| A |BackTo Village

4| ITA 87| CTK| 2025| 2016-17 | A |Nuagaon Large Sized Multipurpose Cooperative So.
5 ITA 97| CTK| 2025| 2017-18 | A [Kamadev Behera

6 | ITA | 101|{CTK|2025(| 2017-18 | A |Sunil K Epari

7 | ITA | 328|CTK|2025|2026-27| A |Bhubaneswar Development Authority

8 | ITA | 332(CTK|2025| 2017-18 | A [MSL Fish Traders Private Limited

9 | ITA | 333|CTK|2025( 2018-19 | A |MSL Fish Traders Private Limited

10| ITA | 361|CTK|[2025|2020-21| A |BBG Metal Syndicate Private Limited

11| ITA | 362|CTK|2025| 2014-15| A |Ashok Kumar Dwari

12| ITA | 363|CTK|2025| 2015-16 | A |Ashok Kumar Dwari

13 | ITA | 364|CTK|2025| 2017-18 | A |Soumendra Kumar Mohanty

14| ITA | 365|CTK|[2025( 2012-13 | A |Avinandita Mohanty

15| ITA | 366|CTK|2025| 2012-13 | A |Avinandita Mohanty (Duplicate Filing)

16 | ITA | 367|CTK|2025| 2017-18 | A |Avinandita Mohanty




INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK
CAUSELIST FOR BENCH 'DB’

Before S/Shri Duvvuru RL Reddy, Vice-President(KZ) & Rajesh Kumar, Accountant Member
Date: 21/08/2025 (THURSDAY) Hybrid Hearing Conducted at ITAT, Kolkata at 10.30 AM

Google Meeting Link:: https://meet.google.com/gng-ecrb-zsa
S.N. Appeal No. AY. Fil:;d Name of the Assessee Remarks
1| ITA | 179|CTK|2020| 2009-10 D |Indrani Patnaik
2 | ITA | 180|CTK|2020| 2009-10| D [Indrani Patnaik
3| ITA | 181|CTK|2020| 2010-11 | D [Indrani Patnaik
4 | ITA | 182|CTK|2020| 2010-11 | D [Indrani Patnaik
5 | ITA | 146|CTK|2025|2023-24| A [Maharaja Agrasen Trust
6 | ITA | 149|CTK|2025| 2018-19 | A [Hamida Khatoon
7| ITA | 162|CTK|2025| 2017-18 | A |Saroj Kumar Swain
8 | ITA | 177|CTK|2025| 2017-18 | A |[Shree Prasad Jewellers
9 | ITA | 209|CTK|2025| 2015-16 | A [Anup Agarwal
10 | ITA | 223|CTK|2025| 2016-17 | A |Tanuja Chhatoi
11| ITA | 240|CTK|2025| 2019-20| A |District Mineral Foundation
12 | ITA | 242|CTK|2025| 2015-16 | A [Ananta Chandra Pati
13| ITA | 254|CTK| 2025 2014-15| A |Nirmala Chhotray
14 | ITA | 255|CTK|2025|2023-24| A |Prashanta Kishore Das
15| ITA | 318{CTK|2025|2024-25| A |Dhrupad Music Foundation
16 | ITA | 334|CTK|2025| 2017-18 | A |Quality Food Enterprises
WOTE: BENCH WILL NOT FUNCTION ON 18/08/20?_5 (MONDAY) J
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